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(Brief summary of proceedings)
Monday, 24 March 2025 / 03 Chaitra 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

The Chair welcomed the Members and requested them to maintain decorum during the
sitting. The Chair further informed the House that no business other than the business listed
for the day will be taken up for discussion by the House.

Obituary Reference:
The House paid homage on the demise of the Sh. S.K. Bagga, Former Member, Legislative
Assembly of NCT of Delhi.

The House observed two minutes silence as a mark of respect to the departed soul.

The Chair congratulated Shri Rohit Sharma, Captain and Other Members of Indian Cricket
Team for winning Champions Trophy on 09 March 2025. He also congratulated International
Cricket Council headed by Shri Jai Shah.

The Chair also congratulated Astronauts Sunita Williams, Nick Hague, Butch Wilmore and
Aleksandr Gorbunov for successfully returning to earth from International Space Station after
Nine months on 19 March 2025.

Question Hour :

Starred Questions No. 01 & 03 to 11 were asked and replied to. Replies to Starred Questions
No. 02 & 12 to 20 and Un-Starred Questions No. 01 to 66 were laid on the table.

Special Mention (Rule-280) :

The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Gajender Singh Yadav 8.  Shri Anil Kumar Sharma

2. Shri Vishesh Ravi 9. Shri Ajay Mahawar

3. Shri Jitender Mahajan (The Chair ruled that if the Notice of
4. Shri Gajender Drall same matter had been submitted by
5. Shri Om Prakash Sharma more than one Member, than the notice
6. Chaudhary Zubair Ahmad which had been submitted earlier will
7. Shri Parduymn Singh Rajput be taken up)

The Chair disallowed Sh. Prem Chauhan ~ 10. Shri Sanjay Goyal

to raise matter under Rule-280, as the 11. Smt. Neelam Pahlwan
matter to be raised by him had already ~ 12. Shri Surya Prakash Khatri
been raised by another Member. He  13. Shri Mohan Singh Bisht,
further stated that it was an attempt of Hon’ble Deputy Speaker
organised disruption of the House. 14. Shri Kulwant Rana

The Hon’ble Members of the Opposition

walked out in the protest.

The Chair informed the Hon’ble Members about arrangement for distribution of I-Pad made
in MLA Lounge No. 01 during Lunch Break.

The Chair further requested the Hon’ble Members to bring the I-Pad to every sitting to peruse
the documents related to the business conducted by the House.

Paper laid on the Table:

Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Finance laid the copies of the
Report of the Comptroller and Auditor General of India on Performance Audit Report on
Functioning of ‘Delhi Transport Corporation’ relating to Government of NCT of Delhi
(Report No. 4 of 2024) (Hindi & English) on the Table of the House.

The Chair adjourned the House upto 02.00 PM for Lunch-Break.



10. 02.06 PM  House reassembled.
Hon’ble Speaker in-Chair.
11. 02.07PM  Discussion on the Paper laid on the Table :

(Report No. 4 of 2024 of Comptroller and Auditor General of India)

Hon’ble Members Expressed their views :

1. Shri Harish Khurana
02.18 PM : Hon’ble Deputy Speaker in-Chair
02.21 PM : Hon’ble Speaker in-Chair

2. Shri Manjinder Singh Sirsa, Hon’ble Minister

3. Shri Anil Goyal

02.41 PM Statement by Hon’ble Chief Minister on Economic Survey :
Shri Abhay Verma, Hon’ble Chief Whip sought to know the reasons for not presenting the
Economic Survey in the House before the Budget.
Smt. Rekha Gupta, Hon’ble Chief Minister informed the House that a comprehensive
survey of all sectors was being conducted and it would be premature to present the
economic survey without presenting the audit reports of various departments. She
announced that a white paper on the works of the previous government will also be
released.
02.43 PM Statement by the Chair on pending ATNs of CAG Reports

The Chair informed the House that he had been informed by the Accountant General
(Delhi) during her meeting with him on 21 March 2025 that the Public Accounts
Committee and Committee on Government Undertakings had not submitted any Reports
for the past more than 12 years. Hon’ble Speaker also informed that most of the
Departments had not submitted the Action Taken Notes on the C&AG Reports. He stated
that he had directed that the Audit Para Monitoring System developed by NIC and
implemented in the Department of Expenditure, Government of India should be
immediately adopted in Delhi too.

4. Shri Arvinder Singh Lovely

5. Shri Tarvinder Singh Marwah

Smt. Atishi, Hon’ble Leader of Opposition and Other Members of Opposition started arguing

with the Chair.

Disturbance in the proceedings of the House.

12. 02.54 PM  The Chair adjourned the House for 15 Minutes

13. 03.14PM  House reassembled.
Hon’ble Speaker in-Chair.

14. 03.14 PM 6. Shri Om Prakash Sharma
Hon’ble Members of Opposition demanded that the Economic Survey Report should be
presented in the House before presentation of Budget.
Hon’ble Members of Opposition Party walked out.
7. Shri Ajay Mahawar

15. 03.31 PM  Election of Financial Committees:
Smt. Rekha Gupta, Hon’ble Chief Minister moved the following motion:
“That the Members of this House do proceed to elect in the manner required under Rule
192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of Business in
the Legislative Assembly of National Capital Territory of Delhi, nine Members each from
amongst themselves to serve as Members of the Committee on Public Accounts, Committee on
Estimates and Committee on Government Undertakings beginning from Ist April, 2025 .
The Motion was put to vote and adopted by voice vote.

16. 03.33 PM  Presentation of Reports :
I. Shri Mohan Singh Bisht, Hon’ble Deputy Speaker presented the First Report of
Business Advisory Committee.
II. Shri Sanjay Goyal presented the First Report of Committee on Private Members’
Bills and Resolutions.

17. 03.34PM  The Chair adjourned the House upto 11.00 AM on Tuesday, 25 March 2025.

Delhi Ranjeet Singh
24 March, 2025 Secretary
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